| TEM NO. 72 REG STRAR COURT. 1 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Petition(s) for Special Leave to Appeal (C) No(s). 6461/2016

ARCHNA Petitioner(s)
VERSUS
DEPUTY DI RECTOR CONSOLI DATI ON, AMROHA AND OTHERS  Respondent (s)
(Wth appl n. (s) for per ni ssi on to appear and ar gue in person

interimrelief and office report)
Date : 06/12/2016 This petition was called on for hearing today.
For Petitioner(s)

Petitioner-in-person, Adv.

For Respondent (s)
Ms. Rekha Pandey, Adv.

UPON hearing the counsel the Court made the follow ng

ORDER
None appears for r espondent nos. 1 to 6 and 8 despite due
servi ce.
Respondent no. 7 has already filed counter affidavit.
As such, process for listing bef ore Honé&#39; bl e Court as per
Rul es.

( PAWAN DEV KOTWAL)
Regi strar

and



